Regarding amendments to DICGC Act for cover of deposits above Rs. 5 lakhs
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Ueh dgd 981 39RY har fAe a1 8 | In the time of UPA, according to the Act, the
insurance would be deposited after the liquidation of the bank. And it would take
years together for the process to complete. But we made sure that the amendment
mandated the amount to be submitted within 90 days after the imposition of
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premium on the deposit for the full amount, but the insurance cover is only up to
Rs. 5,00,000. In my constituency, Guru Raghavendra Cooperative Bank has
thousands of depositors. After the amendment to DICGC in 2021, 78 per cent of
depositors of the bank got their monies back. But about 22 per cent of the
depositors, senior citizens are still struggling to get their monies back.

My request to the hon. Finance Minister and to the hon. Minister for Cooperation is
to please consider another amendment to DICGC to increase the insurance cover
for senior citizens for the full amount of their deposits. Secondly, make it applicable
for all banks that are already under 35A. As you know, there are many NBFCs which
are also in the business of collecting deposits. U8 TTTHEHT H i 3Heh! AR AT dgd
S g | This will further strengthen the trust of the smallest depositors in the
banking sector and the cooperative banking sector. Thank you very much.



